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Wellington Cantonment

1487, Shri Nanja QoWder: Will the
wwmu pleased to

(a) whether the lands in which the
- Wellington Cantonment in Nilgiris
District (Madras Btate) ia established
are on a §9-year lease;

(b) if 80, on what terms; and
{c) whether the claim for adequate

favourably considered?

The Minfster of State in the Minis-
try of Defence (Shri B. K. Bhagat):
(a) and (b). Land measuring 796.96
acres in" Wellington Cantonment was
taken over in or sbout year 1850 for
perpetual use on payment of a lump
sum amount of Rs. 650 and an annual
payment of Rs. 163.

(c) Representations were received
from certain residents of Jagthala

{(b) if #o, whether Government

have taken up this question with
Government of Saudi Arabia?

The Ministor of External

(Shri M. C. Obagla): (a) and (b).
Some Indian Employees working
with the Government of Saudi Arsbia
and with private Establishments were
recently replaced. It was guspected
that this was in pursuance of a ban
on the employment of Indians. This
matter was accordingly taken up with
the Saudi Arebian Government who
denied the existence of any such ban.

Exchange of Ambassadors with China

1489. Bhri D. C. Sharma:
Shri Madhy Limaye:
Shri E. K. Nayanar:
Bhri A. B, Vajpayee:
Shri Balraj Madhok:
Shri Bhri Chang Goel:

Will the Minister of Externoal
Affairs be pleased to state:

(a) whether Government was wil-
ling for a renewed exchange of
Ambassadors with China if the Pek-
ing regime is prepared to play its
part in reopening a meaningful dia-
logue between the two countries on
the border dispute;

(b) whether the Chinese reaction
mbeenmerwmdinthh regard;

(c) it so, the details thereof?

The Minister of External Affairs -."
(a) The Gov- - - -

(Shri M. C. Chagiz):






